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4 	Inthe Central Administrative Tribunal 
Calcutta Bench 

OA o.430 of 1997 

Pre ent : HQn'ble Mr. D. Purkayastha, Judicial Member 

Hon'ble Mr. B.P. ingh, Administrative Member 

Madhusudan NandY 

-Vs- 

Department of Post 	 - 

For th Applicant : None 

For th Respondents: 

Heard o : 27-10-98 	 nate-of Judqent : 27-10,% 

ORDER 

None appears on behalf of the applicant. It is foundthat 

none app ared on behalf of the applicant on last 2(two) consecutive 

I 	dates, 	hereby, application is dismissed for default. 

13.p. Si gh ) 	 ( D. Purkyastha ) 
Mémber( ) 	 Member(J) 


